| ; FORM A
PUBLIC ANNOUNCEMENT

(Under Regulation 6 of the Insolvency and BankruptqhBoard of Ing
(Insolvency Resolution Process for Corporale Persons) Regulations, 201 :
B R THE ATTENTION OF THE CREDITORS OF )
M/s SREE BHADRA PARKS AND RESORTS LIMITED

 RELEVANT PARTICULARS B =
M/s Sree Bhadra Parks gng——

1 | Name of corporate debtor Resorts L1d. ang
2 | Date of Incorporation of corporate debtor 2{"October1998
3| Authority under which corporale debtoris B —aam

incorporated/ registered RoC-Emakulam, Kerala

. SR . ™ s

4| Corporate Identity No. / Limited Liability U55102KL1998PLCO12533

Identification No.of corporate debtor :
Address of the registered office and principal . | Reg.office: No.27/480(1), Msaim Road |

5

office(if any) of corporate debtor Chembuldkavu, Thrissur,

] Kerala-PIN 680020

6 | Insolvency commencement datein respectofl |30-03-2021

corporate debtor (Order received on 31-03-2021 )
7 | Estimated date of closure of insolvency 25092021 _

resolution process

Mr.K.Parameswaran Nair

8 | Name and regstration number of the insotvency
professional acting as interim resqlution (Reg. No. IBBIIPA-001/1P-P01773/

professional 2019-20/12702)

9 [ Address and e-mail of the interim resolution Mr.K.Parameswaran Nalr

professional, as registered with the Board 37/11736E, Kripasagram, K Murall
Road, Kadavanthara, Kochl-682020,

Email: cakpnair @ gmail.com

10| Address and e-mail to be used for |CA.K.ParameswaranNair
correspondence with the interim resolution  |37/1736E, Kripasagram, K Mural
Road, Kadavanthara, Kochl-682020,

professional
Email: cakpnair @ gmall.com
. Mob: 9567875348
11 | Last date for submission of claims 14-04-2021

12| Classes of creditors, if any, under clause (b) of ‘ )
sub-section (6A) of section 21, ascertained by |Nil i k

the interim resolution professional
13| Names of Insolvency Professionals identified NA
{o act as Authorised Representative of creditors
in a class (Three names for each class)

14 | () Relevant Forms and Weblink:https:/ibbl.govin/
(b) Details of authorized representatives are downloadform.htm! ‘
available at: Physical Address;asg;ﬂ@ﬂ,"lw

Notice is hereby given that the Nati : posment
Y9 ational Company Law Tribunal has ordered the Lt

of a corporale insolvency resolution process of the Sree Bhadra Parks an .
27/480(1) Musaum Road, Chembukikavu, Trissur, Korala-680020 heraby caledpanesiond
their claims with proof on or before 14-04-2021 to the interim resolution profBSSIO"a' atihe
address mentioned against entry No. 10, ' - atoth
The financial credilors shall submit thair claims with proof by electronic means onl. NI? ™
creditors may submit the claims with proof in person, by post or by electronio M8
Submission of false or misleading proofs of claim shall attract penalties.

Nalr

Date :01-04-202f K Pﬂf“’."”ﬁ"{:,gmal

Place: Cochin . (Intenm Resolution 9_20y12702)
(Reg. No. BBUPA-001/P-PO1 77420 e

Scanned with CamScanner



